TABR AT SHABR, T UG, I3
IN THE INCOME-TAX APPELLATE TRIBUNAL ‘A’ BENCH, CHENNAI
ot rsen Y. Sifel, AT e Ud o YoI® SR.TS X!, Tiiie e & & Jref
Before Shri Abraham P. George, Accountant Member &
Shri Duvvuru RL Reddy, Judicial Member

3R Ut 4./1 T.A. No. 1859/Chny/2018
Ay av/Assessment Year:2012-13

The Deputy Commissioner of Shri V. Shankar,
Income Tax, Corporate Circle 1(1), Vs. 39, 10" Avenue, Ashok Nagar,
Chennai — 600 034. Chennai 63.

[PAN:AAAPS7632L]

(Appellant) (Respondent)
ftarff @t 3R A/ Appellantby :  Shri AR.V. Sreenivasan, JCIT
yadf &1 3R Y/Respondent by . ShriN. Arjunraj, CA for

Shri S. Sridhar, Advocate
g-a1s &I ARG/ Date of hearing : 24.10.2018
YIY0N &I dRIG /Date of Pronouncement : 31.10.2018

MSA/ORDER

PER DUVVURU RL REDDY, JUDICIAL MEMBER:

This appeal filed by the Revenue is directed against the order of the
Commissioner of Income Tax (Appeals) 1, Chennai dated 28.03.2018

relevant to the assessment year 2012-13.

2. At the time of hearing, the Id. Counsel for the assessee has submitted
that the appeal filed by the Revenue is not maintainable since the tax effect
is below %.20 lakhs. The Ld. DR also could not controvert to the finding of

the Id. AR.
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3. The CBDT in its latest Circular No.3/2018 dated 11.07.2018 had fixed
the monetary tax effect as %.20 lakhs for filing appeal before the Tribunal.
Further, it is apparent from the orders of the Revenue Authorities that in the
case of the assessee, the tax effect is below %.20 lakhs which is also
conceded by the Id. DR. Hence due to the instructions issued by the CBDT
vide its Circular mentioned herein above, we hereby hold that the appeal
filed by the Revenue is not maintainable and accordingly the appeal of the

Revenue is dismissed.

4. In the result, the appeal filed by the Revenue is dismissed.

Order pronounced on the 31% October, 2018 at Chennai.
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